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Three-Year< Degree COurse 

1091 J Shrl Maheswar Nalk: 
. L 8hrlmatt Savltri Nigam: 

Will the MinisteT" of Eduntlon be 
pleased to state: 

(a) whether attention Of the Union 
Governm.ent has been iralvn to the 
view expressed by the Principals of 
Calcutta Colleges at a Conference held 
in early October this year to the 
effect that the system of three-year 
degree course has not at~ai e  the 
success hoped for and that the old 
system was working better; and 

(b) if so, whether GovE'l"Ilment 
propose to reconsider the matter? 

The Minister 01 Education (Shrl M. 
C. Chagla): (a) Yes, Sir. 

(h) No, Sir. The recent Conference 
of St&.te Education Ministers, Vice-
Ohancellors and EmInent Educa-
tionists held at New DeIhl on Novem-
ber 10-12, 1963, did not consider it 
necessary to do so. EO-Never, the 
lnter-University Board of India would 

examine the question at their next 
meeting to be held at Varanasi 0I!l 
December 29--31, 1963. 

CommissIon OD Indian Oil Company 
Petroleum Products 

1092. Shrl A. V. Rag-haVBD: Will 
the MinisteT of Petroleum and Chemi-
cals be pleased to state: 

(a) whether there is discrmination 
in the rate of commissiCln al'owlrl to 
State Transport erta i g~ and Co-
operative Societies on petrole1.lm pro-
ducts sold by he Indian Oil Com-
pany; 

(b) if so, the difference in rate; and 

(c) whether there is any proposal 
to incrl"asl" the rate of commission to 
co-operative societies? 

The Minister Of Petrolt'Um and 
Chemicals (Shri Humayun Kabtr): 
(a) and (b). The rates in respect of 
supplies to the various State Trans-
port Undertakings are determined on 
the bams of tenders; the rates are, 
the-refure. variable. The sale of pe<tro_ 
leum products to co-operalive societies 
is governed by special rebatE'S. It is 
not in the public interest to disclose 
the pricing arrangement, between the 
rndian Oil Company ana its customers. 

(c) No. 

011 Re.flnery at lI:aldia 

1093. Shri SobOdh Hansda: { 
Shri S. C, Samanta: 

Shri M. L. Dwivedi: 
8hri B, K. Das: 

Will the Minister of Petroleum and 
Chemicals be pleased to state: 

(a) whether Lt is a fact tnat in the 
part Of the Fourth Plan. an oil refinery 
is going to be set up at Haldia; 

(h) if so, the capacity of the pr0-
posed refinery; and 
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(c) the nature of preliminary works 
proposed to be done by the end of the 
Third Plan? 

The Minister of Petroleum and Che-
micals (Shri Hamayun Kabir); (a) and 
(b). The establishment of a 2 million 
ton refinery in the Calcutta area 
during the Fourth Plan ,s un:der con-
sideration. 

(c) This will be knowl\ after receipt 
and examination Of proposdis for the 
construction/operation of the refinery. 

Christian Missionaries 

18M. r Shri SurendraDath Dwivedy; 
L Shri Rishang Keishing; 

Will the Minister of Home AJJairs 
be pleased to state: 

(a) whether it is a fact that services 
of some Christian Missioncries are be-
ing utilised by China both in India 
and abroad in support of the Chinese 
side on Sino-Indian dispute; and 

(b) whether Government have come 
ac-ross any booklet on lndia-Ohina 
conflict by any foreigner attached to 
a Missionary Group being circulated 
in miia? 

The Minister of state in the Minis-
try of Home Mairs (Shri lIajamavis): 
(a) No such case has come to the 
notice of the Government of India. 

(b) No, Sir. 

Sports 

{ Shri Kami Slnchji: 
1095. Shri V. B. Deo: 

Will the Minister of Education be 
pleased to state: 

(a) whether Government are awa:e 
of the unsatisfactory development m 
regard to various kinds of sports and 
the need for provision of adequate 
facilities and training personnel; and 

(b) the steps Government propose 
to take to foster and develop different 
kinds of sports on international basis 

and stimulate interest in the youth of 
the country? 

The Mlnlster of education (8hrl 
M. C. Charla): (a) and (b). Govern-
ment are aware of the need to pro-
vide adequate facilities and training 
personnel as also of participating in 
international meets to the extent 
consistent with our foreign exchange 
limitations. Government assist in the 
development of sport through the 
following schemes:-

Sending teams abroad including parti-
cipation in Olmpic, Commonwealth 
and Asian Games or inviting teams 

from abroad: 

The Government of India assat 
Indian participation in international 
meets including the Olympic, Com-
monwealth and Asian Games by 
grants adequate to cover the return 
tourist class fare of the participants. 

Participation oj the representatives of 
the I.O.A. and National SpoTts Federa-
tions in the meeting of their inter-

national bodies: 

The Government of India assist the 
Indian Olympic Association and 
National Sports Federations to enable 
participation of their representatives 
in the meetings of the relevant inter-
national bodies by grants adequate to 
cover the cost of return tourist class 

. fare. 

Coaching Camps: 

Subject to certain conditions, finan-
cial assistance is extended by the 
Government of India to the Indian 
Sports Federations for holding coach-
ing camps for the coaching of teams 
selected for particjpation in inter-
national sports meets. 

Construction of Sports Stadia: 

Financial assistance upto a maxi-
mum of Rs. 25,000 is extended for the 
construction of utility stadia cosW:.c 
Rs. 1 lllkh or less. 




